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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.) No. 504/2004

(From the judgenent and order dated 05/09/2003 in CRLOP 26083/03
of The HI GH COURT OF MADRAS)

VENKATESHWARAN & ANR Petitioner (s)
VERSUS

M S. SI NGARAVEL YARN TRADERS Respondent (s)

(Wth Appln(s). for ex-Parte stay )

Date : 27/02/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE N. SANTCSH HECGDE
HON BLE MR, JUSTI CE B. P. SI NGH

For Petitioner (s)M. T. Harish Kumar, Adv.
M. A P. Natarajan, Adv.
M. K V. Vijayakumar, Adv.
For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Adj ourned by two weeks. The petitioner to produce a

copy of the order taking cognizance by the | earned Magistrate.

( PAVAN KUVAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



